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mad fwmat'in which oocasionally gets 
damaged during monsoon. It is being main- 
tained in traffic- worthy cond i i  through 
repairs under normal maintenance. 

@) and (c). An estimate for widening 
and strengthening Km. 22.8 to 34.8 has 
been sanctioned for Rs.352.82. lakhs in 
March. 1991. It is too early to indicate the 
time by which the work will be started as the 
awrtrad has not yet been awarded. 

(d) Does not arise. 

\? Booth Qoturing h Ydhys 
Radesh - - 

'720. KUMARl VlMLAVERMA: Will the 
Minister of MPANY 

AFFAK1S be pleased to state: 

(a) the places in Madhya Pradesh when, 
pdling booths were captured and rigging 
look place during tNeTenth Ldc Sabha elec- 
tions; and 

@) the numberd booths out of them 
where repo#ing wascondudedconstituency- 
wise? 

M E  MINISTER OF LAW. JUSTICE 
AND COWANY AFFAIFIS: (SHRI K.VIJAYA 
BHASKARA REDDY): (a) and (b). A state- 
ment is all attached. 
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